FORM G (Version-4)

INVITATION FOR EXPRESSION OF INTEREST FOR
PROGRESSIVE METERS PRIVATE LIMITED
OPERATING IN MANUFACTURE OF ELECTRIC METERS
AT JAIPUR AND DELHI

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN/ [Progressive Meters Private Limited
CIN/ LLP No. CIN: U33111WB2013PTC197828
PAN: AAHCP4036H
2. | Address of the registered office Flat No. 2C, 2nd Floor, Urvashi
Apartments, 3 Hungerford Street,
Kolkata-700017, West Bengal, India.
3. |URL of website https:/bit.ly/3WKWB8W
4. | Details of place where majority of fixed assets are [Plot No- J-394,395, RIICO Industrial
located area, Sitapura, Near Chitarala Circle,
Jaipur, Rajasthan- 302022.
5. |Installed capacity of main products/ services Factory not in existence.
6. | Quantity and value of main products/ services [N/A
sold in last financial year
7. | Number of employees/ workmen INil
8. | Further details including last available financial [For details, please contact at:
statements (with schedules) of two years, lists of progressivemeters.sipl@gmail.com
creditors, relevant dates for subsequent events of
the process are available at:
9. | Eligibility for resolution applicants under section [For details, please contact at:
25(2)(h) of the Code is available at: progressivemeters.sipl@gmail.com
10.| Last date for receipt of expression of interest 18/03/2023
11.|Date of issue of provisional list of prospective [28/03/2023
resolution applicants
12.|Last date for submission of objections to|02/04/2023
provisional list
13.[Process email id to submit EOI progressivemeters.sipl@gmail.com

Sd/-
Mr. Anup Kumar Singh
Resolution Professional

IBBI Regn No.:-IBBI/IPA-001/1P-P00153/2017-2018/10322
For Progressive Meters Private Limited- Under CIRP
Suite 1B, 1% Floor, 22/28 A, Manoharpukur Road,

Date —17/02/2023
Place — Kolkata

Deshopriya Park, Kolkata - 700029

ANUP K%MAR SINGH

INSOLVENCY PROFESSIONAL
IP Registration No.- IBBI/IPA-001/IP-P00153/

201

7-2018/10322 .
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ZONAL OFFICE : BERHAMPORE Extract of Standalone Unaudited Financial ik “;:“7" "’:',';‘,‘.'32 9.
15t floor, Gour Sunder Bhavan, Panchanantala, Berhampora, Murshidabad, esuits for the Quarter & Financial il "
W.B., Pin - 742 101, E-mail : Z184@indianbank co.in pericd Ended Dezember 31, 2022 o o S qdict MESBERS & UPDATION OFE
{Under Rule 8(1) of Security Interest Enforcomant Rules, 2002} (Rs.In Lacs excepl EPS) FOSTALBALEOT NOFICETO "I“'?F:(m‘)\l ‘“ DI‘:“"\ DEEMAIL
\Wheteas Decomber 31, 2022 | December 31, herntiars sreereliy R E 110 of the Com
Tho unduraigoad baing Lhs Aubarisad Gitcorof tho Indian Bank unter tha a 2021 embers are hereby informed mxm;::n;u(tsxn~;c:w‘1u ?l 5 T‘lna 2 Companies
5 d Entarcemant of Securty 2 Macagemant srcl sdiminttaatic
ntarest Act 2002 and r axercine of pmm o et Sy 13(12) 1 Particulars Yoar to date) m‘;‘:p‘:ﬂ:';;'v RU | FQQ Institute of Company Secretanies ¢
ih Rula 8 003 9 ofthe Socurty niorari Enforcemant) Ruios, 2002 isued 2 Figures Quairtie p | neeal Circular No.14/2020 dated Bth Aprl 20:
Demand ¢ .08, allng upon the Borrower | Mortgagor sn TUnaoditedi ‘\z 120 read with General Circular Na. 0;
Samit Karmakar: Sio. Kutipaca Kotmokn oL VAl & PO~ Wommior. Dt az dm.d 28th December
Hursnidabod, West (Ianoal Pin 742 304 s Guarantor i Ash Karmakas, S/0. Toal mcome from operatons (net) 15890 87 48433 1t for obtaining th vl of
i activzas ahor tax 15785 68 M5 i x Opebbramg; the: approvit of tow
nm M,mr u.-bu Pin- 742 101, -.n—um|~q a Housing Loan faciity with out (] Sharehoidars in relatios o
Behrampore Main Branch fo rapay the smocnt mentianed in tre rotice buing (nmumcmy ems) 15735 66 2453 + Appointment nI\I} Freeti Mac B4644) a5 Non-Ecacitive Independent D cector|
R “5’"”"""9’“‘ StananLoc Fiy Thras Thausand Eght Hundred Ninety | | Toeal Cormpsehensive fncoma (o the pericd (Comprising of the Company for a term of S consecutve years
tm dato of o skt notice Fret sercxd(ahec tan) and Otoer In compiiance wi ements of the MCA Circutars, the hard copy of Postal N,
"‘“‘“'"‘*" Hoxigagor { Guacantor havieg taled t repay the emovhl. notios | |} G income (st )] -367.95 W05 ard pre-paid bu velope wil not be sent o the sharehocers and sharchoiders are
is heraby given 10 the Botrower / Morgagor | Guarantor and the public in general Enity Share Coptal 15000 353,00
1hah tho undarsigiiod Nt taken posbavion ol 810 property dgserd 4 N L S Sl 5
Below 0 axercisn of powors conferted on im | har under Section Rasarves (o R"’“““‘" Resenve as shoan in e The Company will send Postal Bakiot Natice by email to all its sharsholders, whose names
said Att road with Rule 8 and § of tha rutes on thvs 16th day of February Bolance Spwl(‘;m-n’ua . E 3ppaar on the Register of Members/ist of Benseficial Dwners as received from the D
of the year 2023 Eomings Per Sharo ordirery i) National Securities Depository Linvted ("NSDL?) / Central Dapository Services (1
The Borower / Marigager { Gusrantor in parficular and the pubiic In general is . i CEDSL) 35 on Ercday February 17. 2023 (rereinafter caiod a5 “Cut off Date") o d who have
oy coulcnsd nolts dedd with the property Xt any Covgs Wi tho progorty 102 116 088 8 e ais and
will b subiect 10 tha charge of the Indian Bank for a0 amount of Rs, 16,5389%- 02 118 068 o )i ot Ak ey
{Rupses Sixlewn Lac Filly Throe Thousand Egnt Hurdied Nivety Thiee only) ave (ke extranccinary ams) the nicatien of assent / diczent of e member y ke
&nd imtorost tnarscn q system. For s purpase, the Company has entered 1nia 3
Description of the Immovable Property : Exuitotle mortjog 102 116 059
Dot it band in the nama of Mr. Samit Karmakar sualid ot Vi 40 146 269 ¥
Graen Fam. under Hatragar Cram Panct - Hatragar, Dist - - S e ‘ledr."»di/ Fobinn 123 (9.00 At uu to Thy
JL. No. 103, Moura - Nagpara, Plot No. RS & LR DE/Z61, Arca - 2 88 Detimal 20! Gruartardy Financial Results fisd wi e Stock Exttangas e -vating shall not be allovad beyond the said date an
The Sala add of the property (s 9415 cf 2011 dated 170082011, registered at % ard Other Disciosure Requsements) Requations, 2015, The ha format be placed on the vebsite of the Company i e wwanreli
ADSR Sagar, 2 ebstes - whow bl rpterily ¥ S
by : North - vm.mu-m South - Kacheha Approach Road. Eant~ Housa of | [ wubsite of e Company” Mz /it ooiganicagro.coninvstr selatons himl XFintech ot https://evoting kfintech.com
e refore, those th;
Haradhan Chakraborty, West - Property of Tapash Mukhereo i By and on behall of the Board of Dirocors Therefore, th e sharehal
Dato - 16.022023 Authorised Officer For Whits Organic Agro Limited in ] adcecn
ampora ian Bank oy ticipants (.. NSO LRCNU:.\
nster Agent, Kfin Techaclo
Indian Bank ‘h?‘"‘.""‘:.':‘:: Selenium Tows Norakramguda, Hy
¢ ce : Kollata T by 500032, The Company wil be \blr tosand 0
14, India Exchangs Place, Gr. Floor, Kokata - 700 031 L st Reports et i caid emal addr
pmioms gt Plac, O oo Annual Reparts ete also on said email addresses

‘Appendix - IV {Rule 3{1}} |
Possassion nouce (For Inmovable Propeties)

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
TECHNOFAB ENGINEERING LIMITED OPERATING.
ENGINEERING AND CONSTRUCTION COMFANV, SERVING
THE POWER, INDUSTRIAL AND INFRASTRUCTURE
{Under Regulaton 36A (1) of the Insalvency and Bankrupicy Board o« ndia
(! ;ot»'encv Roﬁnh.mn Pmm:s far Comporate Persm‘s) Ragulation: 16}
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Thots shareho
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s ADSR Barvous Dt - Souh 4 Pargaoas b the rame o St Somnah Nakae |yt C T el o) Recovery Section

Boundary : North ; By S oo Bt Tolcrs), South: By Shop R Manerarm Pt k) of orust "
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Date : 17.02.2023, Place : Kolkata Autherized Officer. Indian Bank| prospactiva resohition applicants il - Kolkata - 700 016

k! Liiat dafe for J1st March 2623 under

4 Notica is horeby given to the effect that propertios sescribed hersin under, ok of and
FORM G (Version - 4} copections to provisonal list of Fi i) A nd Security 2002 rulas 2002, will b sold by onling through e-miction

INVITATION FOR EXPRESSION OF INTEREST FOR 11| Process emai d to submit EOT {cirp. ucﬁnuhbgngmumgml@qnmcm as under:
M,;P,,;gg;‘wnryg,l:: ;"““:“ e it f Ofers e invited from {ho intersing puretiaars for hals of the undor menionsd securtd asoet o1 s fokowing torms & conditons,
v, ATIAPUR AND CE! - | Al "m o : TS 5
e gl 631 ety s Barenat bosd o e Vg Raouton Professionalfr Technolab Enginearng Lindad] | S A 4ame and Address of the N Detalls of Properties AReacrve Price
|Placs Dui Reg. No.: I8BI1PA-00HIP-PO03342017-18/10762. ©)Date of Demand C)Bid Incrementsl Amourt
me of ot & ) Name and Address of the Borrowar | Notce Uit ©) Contact Person Branch
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Schecutes) of hao s of P Fisemzen (2) SRIBKASHBOSE . Manabesh Bose Twa and Paisa Nty | Chandra Dulto Lano. P.S. - Chatia, PO - Alipore, Kolkata- | C) Rs. 10,000/
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)
<abls intere

Subse £II ~ hath Chanden Dutia Lone ost and | ADSR A outh 24 Parganas, Owned by Mr. Souri| D) Contact Py :8.8.
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et socton Z8(2)0)of 10 Codo | progressrometers s @gmal com {3) SMT. APARNA BOSE B)18.12.2018 fat and st case, Cn the Last - By ooon Sky, On the West.
e r?:ylecu Sexmnn | 15052021 ERF J 8, SHIPPING AGENCY, OFFICE AT 2ND FLOCA, €)13.03.2019 B oo SK (Ercparty el car Phywieal Powsasiion) ity
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s ﬁqs»ww,,iu@“ﬁal.tf,:' R Hsodt Date & Time of E-auction : 20.03.2023 From 11.30 A.M. to 1:30 P.M., Last Date of EMD : 17.03.2023 up to 5:00 P.M.
2{Lger St o casmanon of (07507073 RESIDING AT 44, BANGUR AVENUE. 3RD LODR, BLOCK -D.

Other Terms & Conditxns
1. The assets wil ba 5old in *as Is where Is”. “as is what is” and ‘whalever there is basis”
2. Tho ausel vl fot b 5kS bulow tho Rasarve Prica

HOOL, BANGUR AVENUE,

RORTH TWENTY-FOUR PARGANAS, WEST BENCGAL-700055

o 10 prowional st
T [Procass areai 0 om E0T z

NPT o

3. In coso of single bisder, the bidder/durchaser has 1 Big with an incroment
v Kormar 8 mw SUMMONS 4, Auctontidiing shal onty by “Online Electronic mndc ihrough the websas of the service provider | & htlps e indianbankseauction com
1881 Rogn No. : ISBAPAQ0NIPPorreasotr aareneass | | WHEREAS, 0A224/2022 was isted befors Hon'la Prasiciog Officer/Registrar o | | 5. ot dotais orCe oVl W, C: Lid. Contact No. & 09480891777, Email ki: esuction@eesleoin
2 resaive Meters Private Limded - Under CIRP | | 18/08/2022, 6. The assels can be inspacted from 01.03.2023 to u n: 2023 between 12.00 Noon 1o 4:00 PM. after consulting respectve beanch officials.
Ko 5 20204 i R 1% of e (& oy 60 i ‘
Blkos S honal, TR e 2ea0n b B | WHEREAS, this Hontie Tribunalis pleased fo issce snmons’ notice on the sad | [ 7+ The suconesful purcnasst / highnet biktder shait depcsit Z5% of U sak prie (inclustve of EMID aicendy pacs), inmadioly on deckaraticn of highast { sucsessil

nd the balance 75% ol the sale proceeds wil be paid wthin 15 days from the doto of confinnation of salo. I tha successiul bidder / purchaser oils (© pay the
saiag stave, tho deposd made by hini il ba foraitad

exed) 8. Auch tamp duty and registration charges, any slatutory dues / rates/ taces/ registration fee! miscellaneous expenses! govemment dues! dues of any

autiorty etc. S spplicablo shall be borne by o successtul bidcer | purchaser ooly.

This is k50 3 rotice to the borrower and quarantors of the above said

aulstanding dues are ot paid in ful

10. T'vo Borrswear £ Guaractor are heroby potfied o pay e sum  menticned abovy alng with 1t date intaest and ancilary expanses bufore tha dato of
auctan, faling which the property wil be austionediscid nnd balnces cues, if any with interest and cost

11 Fufthoc Ubtale #vaRable or G snara Bk srebads e sanaeabaticcom

Note

Application under section 194} of the Act. ¥ou

01fs.1,58,53,207.97/- £

Inaccordance with sub-section {4) of section 19 of the Act, you, the Cefenants are

dirvcted as under -

{i) 19 show cause within iy days of the serv:
prayedfor should not e granted;

i) nd scaﬁ 9.:' eutars of propert
P

APPENDIX IV {See Rula 8(1}]
POSSESSION NOTICE

dorer das Canara Bank - A

9 f auction sale on tha abo:

&d date, tma and venue, if thair

[Section 13(4]]
{For immovable Property)

# summens a3 to why refief

BAGUIATI BRANCH
Manaroma Kuthir, H/H- 8, Aswini Nagar, P.0. - Bagulati, W 8., Pin - 700 059
Whorans
The undorsgnad bang the Auorised Officsr of a Canara Bank, Bagulatl
Branch under Securitisation And Reconstruction of Financial Asso's and
Enferosmont of Securdy Intorort Act, 2002 (Act 53 of 2002) acs i wxercise of

ves o assers arl\e! than piopertes and assets

The earlier E-auclion Sale Notics published on 20.01.2023 of M/s. Rishab Enterprise is treated as cancelied

(&) you ate. l\.~ trained from dealing with ot st;carfg of securnd assets of ’ucn
other assets and properties disclosed under saaal number 3A of the orignal

Data : 16022023 | Place : Kolkata Authorised Otticor / Canara Bank

powers conferrod under Secton 13(12) read with Rule 2 of the Security Interest oding hearing and disposal of the application for antachment of 2 Indian Bank APPENDIX- IV-A"
Enforcomeny Rueg 3002 issued o Daa r.ml Nofis daied 08.00.2022 calirg T i o dian B | OMco Kolkats Soti
;. m“ i T’;:; n‘ui l' W L e .) a b P 'I) 3. snmr 'I(s» waYtus"n\r"In"slu:1\\31'0!5:! Jozsh ox oharw S BiA 1 P orkoary 14, India Exchange le.G: Floor, ;:Ikm 700 001 [See proviso o rule 8 5]
egal Heirs i aul, (Wo. Lite Jaydsb Pau), 2. Surajit Paul (Sh. % the assets i i 3 , Gr. s -
Lats Jayded Paui), 3, Paul (/0. Lats Jaysieb Pauts, 4, Balsakhi Paul FowEacl e bsimess any of e assets cuet blch atccniy et e rosind | |, o vy . by Sala notice for sale of immovable properties
(', Late Jn,dub Paul) 1o mpay tha amount nertionad in the nolice, being and’ of other a pocified or (Baciosed under <
Rs.7,99,205.21 (Rupous Sovon Lashs Ninoty Nioe Thousand Twop Hundred 2pprovaiof the Tribunal. San ol o A y Interest Act,
Ninety Five and Paiso Twenty Ona anly) s on 31,07.2022 and interest thereon {¥) You shall b4 labtato accoun ot sale proceeds reaised by sala secized mz g wit iwriu 1o Rule B 3} ofthe Secury | umm {Enforcement) Rules, 202
20 cost ute. within 60 cays rom the date of receint of the sakd notice. Naticn g hereby given 1 e G LY the Secised Credior,

assels o oihar assets and proparties Lk e ordinary course of business and
s s inthe ae

Tho Borrewar having failed to ropay the amount, robico i horaby given 19 tha tnancial

Bortower and the pUBIC in ganeral. that the undersigned has taken posssssion

e Symeciid physicnl po3vesson of which has baen taken by "‘0 Authorisod Offient of indan Bank, 507 103 Crudaot, wil :r wc on AN s where 137, “As is what is” and “Wherever

2 there is” on 2203.2023 o 1100 amto 4.00 pm for reovery of hoccount, st
of the progerty deveibed Noein dulow in exercise of posvers cariturad on hm nstiutons holding sscurity intefest over suchassets m' Tt o ! X ‘ o v
her under Section 13(4) of the said Act, read wih Rula 8 8 9 of the sad Rule on | | Youars also Girected to fle the wiitten statement with 2 copy thereof fumished to the e pesoerty WSS Griigh &8t oo
this 15th day of February of the year 2023 agplicat and 1o spper befors Registrar on 14/04/2023 at 10:30 A. M. failsg which 2} Possession Type.
The Bosrowse in pactiodar and the puble in ganeral are hereby coutiched notta thes b) Encumbrances on property’
deal with the properly and any dealings with the property wil be subject to the ; 3 o Si <) Reserve Price
chiarge f the Canara Bank. Bagulat) Branch (ot n ot Re. 7:99,245.21 To be published he summans in two rewspapers namely Financial Express'in [ [i.| Namo of Bortower Dascription of Property ) ENMD amount
(Rupaes Seven Lakhs Nrsty Noe Thousard Tw Hundred Ninely Fve and Paise | | English and'Sangbad Pratidi in Bengali. Ko|Branch ) Bid tncremental Ameunt

Twenty One m,, s G 31.07.2022 plus Appiicable o of \nprndd acet st Givenunder : 0
'1’;“ D"‘ fomQ1 . ‘:‘7 2 st ooyt ——— Sigraturs of the Officer Asthorized 15 1ssu# Simmons. 9) Outstanding Amount

he Botrowet’s attention Is invi ovisl ection 13(8} of the Act 3 That e - "

2y e } L Assistant Registrat 1. [Ws. Om Enterprise | Al hat pesce and parcel of Soop No. B ‘& 01 tha 15t Floor i the Comiax named
Inreabid ok tme ovalaie, b el "“' ‘“‘ 0 Rasot Debts Recovery Tribunal — Na. | Propii Rop) |[TOb T Premises . 25, RS Hrata TN 17, Do Ko, 2201 425 ot i
Descrd o Propecty : Kolkata $Mr. Joydeep RO | oo, Kabescare Mave, Dt "and bounded by : North : Cortymc | ©
Property in the name of Ws. S. Lnnm-. Prop. : $ri Jaydeb Paul. Al hal . o Branch : Kicderpore Passage, South ; CommonPass wM a 537
{ o ind tims, ), boig Shep | | Nota: Strike out whichaver is not appficable.

Na. ‘', on tha Ground Flaor, Front Side, measuring 203 (Two Hundred Three)
Safl Be the same 2 heto mere S lese of Supar Budl up Mea, lyng and sitated

1 the said bulkting namety *KIRAN B4 T, situated al Prerises
Ho, V8.4, Hatora Jyangra Rood. Bagel Pora, Aswi Nogar, RO, - Aswani Ngar,
P, - Baguia. Kokt - 700 059 (new Knikaia - 700 1503, Disyict - North 24
Parganas, West Bengal (ying and stuated on a demarcated plot of Bastu land
mmur.n} 3 (Threa) Cottahs be the )l"ll 0 liftie rore of W36, lying and sitvatod

Bicders 015 advised 13 vist e wet
I'EL‘UE’NNC 0332200

A ! ] FM
ovﬁqmvrﬁrﬁ o 2
S S

END st (st contit

t Mouza - Jyangra, JL. No. 16, R

No. 114, Touzi No. 3027, Pargana -

Whilst care s taken prior to acceptance of advertising copy. It is

aquiab, congrised o C 9. Dy No.
b , LR. Dag under C.5. Knotn No 341, RS
Rt Ko TS LR ke o SHE ADSAD formorly Bisharragar, Salt
Laks City prosenty Raiahat, new Town wihin h lacal smil of formaty Rajarhat
Gopupur Municipaity. haveng Hoiding No. 43, Biock - G, in Ward No. 22. presanty
aithin the locol limt of Bidnansagar Municipaity Corporation = Ward No, 16,
baing Premises No. IB-4, Ha angra Road, Bt , Asvani r, PO
Asvary Nagn. Kobatn - 7 (o Kokats ~ 709 159).in the Distict - Noah
24 Parganas, West Borgal. The land is butted and bounded a3 follows : G
the Nttt - Aperox, 35 ft wida Road [Hatiasa - Jyargea Road] On the South

Passage, On tha East- Other's bulcing, On the West - RS Daq No. 755,

i*

Date - 15.02.2023 Autharised Officer
Place : Baguiati Canara Bank

fihanci“. ep. in

not possible o venify its contents. The Indi

ABBHIPA-00/\P:E! ng; A

Sd- Authorisad Offcer, indian Bank

cannot be held responsibile for such contents. nor M any loss o
damage incurred & a result of transactions with compa
clations or individuals advertising in its newspapers or publ
tions, We therefore recommend that readers make necessary
IIII‘U"TL\ I\I(‘I S I\JI'I mMOMes oF snfering intg ny
ments with advertisers or oherwise acting o0 an advertisement in
manner whatsoever, Registered letters are not accepted in
response (o box number advertisement

5, 4880+

e
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Iarrive ata conclusion
notan assumption.

Inform your opinion with
detailed analysis.

Indionexpress.com
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NIQ, Govt. of West Bengal.
Tender is hereby inviled by
the Executive Engineer,
PWD, Kolkata IT Division,
Main Block, Ground Floor,
Writers' Buildings, Kolkata-
700001 from the eligible
conlractors  for the
following works. 1. Name
of Work: “Provision for
Temporary high speed
internet service during the
programme in connection
with “International
Vernacular Day-2023" to be
attended by VVIP at
Deshapriya Park, Kolkala
on 21st February, 2023
(Primary Inlernel Feed)"
[Job No. KIT/RW/199 of 22-
23]. SHORT NOTICE
INVITING QUOTATION (No-
174/KIT/Q of 22-23). Bid
Submission Closing
20.02.2023 up to 03.00
PM. 2. Name of Work:
“Provision for Temporary
high speed internel service
during the programme in
connection wilh
“International Vernacular
Day-2023" to be atlended
by WVIP at Deshapriya Park,
Kalkata on 21st February,
2023 (Secondary Internet
Feed)" [Job No. KIT/RW/
200 of 22-23]. SHORT

OFICE  .INVITING
UOTATION (No-175/KIT/

22-23). Bid
on Closing :
T20.062. Ozﬁjp ;ﬂ 03.00

Sd/- Executive Engineer,
PWD, Kolkdta IT Division

B I, W, Su @
oo s el
firgq 7g1 ZPereIEd Rt
sfafen wfsmn Beoim
) ZPAreTE i ense Sfé
elifunR eiEaikiize]
1S cramt z A B T
@I O AT WIS} e
| REIcS R 2
i asut 7 wéas Bivore
T T | T | AT
fars owits e AR
A 9w st
@ e S e st
A, S AR I 5 7@
o GARRIAR? T AR

R SR EEE]
R A, T, Sb @A 2
TR 2R e R
B i WA TR T
W[ SrawAl RmEw
sRUIg 441 FrET g
TINANS @ 26TM S BT
TR TR @ S T
48R R 2 I GFeA
W AN, GTAOE FRewist
frEam S 22k
farses «ifim 2w 9w
weeer S ReE e
@ YR FE PR AT
IR B = TS e
T X 7 TS TR
22 qEm R swe @
B T AT 7| R
T @fn gul eefem
Fraver PR % afe fgem
A 93 WS B 4TSI 9
T TSR W e
A g1 fres Srersy
TR 6% BT Pt o g
O W SITTS €3 TTI
S et ze dum fres
WIATE IAGA FEA 441
PR WA W P IFER
TR | GRE TR
TR QT CHTS QD T
g R fpeal forem
T DS A RURS) 2um
ForeaTe w1 RS T ARl
e frgw wwal afiffe
P TR wfYufs ware
ot afm amm oqfi e
7 11 ffse e who

|

FGEAR AFl QEATR
TR T AR I
A WAt 2, A T
TP 3R [ W SR TR
oA fap we IE AR SRR
afasrEea 419 ANErey
fvafora efeters s frg
fog Pm q@ 1AIRE TEIm
gl b g wifteA ol
ISP PR ATS T @R
ZEUM FRCE @R @
I 2o I TS
i T @R gy @)
ot e e ol
“Ii.ﬂ A AN TEASTE
< w1l T SR el
i foges A1fs o e e
A W wRe wte
= 1 B By 3R @A
O 4T5 Gl FRE R
A P P 9@
fofeera oI 72 7@ o
T 2 AR YT FEN
0 SR ARRIEA G
cwts T freace ZreieER
TRl AR TS T
TR A AT A4IHTSR
e czm A e
AT 1| ST SAITReT T T

e oI @9 I TSIEH
TReetm slifeeTion SifewIel “/fReicas

& 7 fp wom s 3R
GF A, A SER TE
zpirErE P GeieE o
<6 Fe «7ew 7= e
s A B o= m
[ A1 5T |
TPt i) fes Ao
AR A W A, R (b
A v | TR
et fan s e st
30 TTEeE ) S
[geiRicRceRIER <t
R [ WG TS AT
TIAAT €ATIT WH A
frae@ afg e
o Ee G T,
Iwi w@ F am =i
TS TS TS Tl IR
u[ fog Ta@ fE A e
A SR WA TR 9 1,
aE ow i feebre fem
1, B Gt TS IR A
Q@R T @fe s
ol Bfeeim A’ o
TR TAA TS TWE AT
ElouisdiCERS cRtE RS ied
TR b Frsa 9T A ol
AN RN T TR (S R
Tam R o

~O@EasternBailuay|
allwayheadasarter, | |

30 L-efesTms Sow Tmire

srree wgefer s Biivm % MR, TR 38 AMLE, AN SR

R W |

T 832 C50T, ©
foofs-. e,

AU AL, R
A3 g qzen et |

EEEED i ofr | GSA T 7

a R foes o
i

3 | asagarna | Fom omSoshrm GlrmFeas | o [ysoeasie

o, T 700 go (305 4» & (0T

e | 92T ¢ wrsts e o

@ g 7,
an = B,

QBHTi

N
“d

Ted WY

wrred ARfe e Rfsam et
=R A P

T £ SUAIG % IR ST DS e e SO em TR S
amenn sTant https:/iwww.ireps.gov.in(

0 bettcund vy [ €C00 [ Smeb ooty B wvwscaiemivenon

SUR BB A (3G Suive ane @y

249123 (0G)

(et aciil G20

(owd) 2 s, #h

wre e X- Gan | mHEAE I 0
i TUT z
fEem TRETAETR 0D T (7T | Ha%re- z E3
ot Mfelaman forrce e | Mo | geweasess | Sostuc.ae
€ ofs3eq )| ovs-3y
1

@S T oW TN ¢

Yo.9¢.33%e G Ya.00 I

AT TN | GV R 57 e

oW (¥ 2 [ »sm

TR T T T 32.00.3089

) et ol sy [ CPM8CR

T TR IR FACT AT (A T (TR €rorss www.dreps.gov.ini

(30,00 ¥ 1) | 1 Frarke Ty

241123 (06)
ceurvey B e vermm

The Chariman, Tarakeswar Muninicip:

TARAKESWAR MUNICIPALITY
©-TENDER Notice

tender ID of NIT No.- UDMA/TRK/e-NIT/2022:23/12 Dated-17/0212023

ality invites e-tender of the following

wbtanders.gev.in

works under
SI. [Tenderfor | Amount | o-Bid cBid Technicalbid |
Na, pulto submission| submission | Opening date
Tender start date | enddate
1. [ 2023_maAD
475288 1 | 1651563.00] 17.02.2023 | 07.03.2023 |09.03.2023
2023_MAD
| [_475288_2 | 1644345.00] 17.02.2023) 07.03.2023 | 09.03.2023
2023_MAD
| | 475288 3 | 914734.00 | 17.02.2023| 07.03.2023 | 09.03.2023
2023_MAD
475288 4 | 257977.00 | 17.02.2023 | 07.03.2023 | 09.03.2023
2023_MAD
475288 5 | 454795.00 | 17.02.2023 | 07.03.2023 | 09.03.2023
2023_MAD
475288_6 | 606230.00 | 17.02.2023| 07.03.2023 | 09.03.2023
| [2023_MAD
475288 7 | 655403.00 | 17.02.2023| 07.03.2023 |09.03.2023
2023_MAD
| | 475288 8 | 786605.00 | 17.02.2023 | 07.03.2023 | 09.03.2023
2023_MAD
_475288_9 | 1172068.00| 17.02.2023| 07.03.2023 | 09.03.2023
etails Informalion will be avallable from (he websile- hilp://

Sd/- Chalrman
Tarakeswar Municipality

(aka g

o et (Spf-8)

W R TR W
TR R S T T T e TS
) Xl T aTar o

o )

CIN - U33111WB2013PTC1S7828
PAN: ARHCP4036H

EEEE

IYDT 3%, 18 G, S O, » B,

S Ao, oz

Tender/15 th CFC(tied)/

o | smrenezom hips /LY TVRNBEW
V[ T B, 01, K ISPRR $4, R,
f k] S o o, o, TR e
o |yl e e T
T [ A e E)
2wt e wran
N | w Aora =
v E =0
CORRIGENDUM v e,
This tainform you that the dale PR we v s e
of online bid of | [> ST
Tender No. 013/POL/E- o
s ez

3. | e emas ot i

Soraae

2022-23, Dated:
Tender 1D:
2023_ZPHD_467863_1, is
extended to 17-02-2023 from
15-02-2023 and Dale of
Opening is extended to 20-02-
2023 inslead of 17-02-23.
Other details will remain
unchanged.
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da CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED)
< Chola Corporate Office: 1st Floor, ‘Dare House', No.2, N.S.C. Bose Road, Chennal-600 001
4 Branch Office: 15t & 2nd Floor, Plot No.6, Main Pusa Road, Karol Bagh, New Delhi -

110 005.
POSSESSION NOTICE

Under Rule 8 (1)
NERIAS the et o e Ao Oficer o s Ciamardsar
Securitination md Re ton of Firancss! Avsets arad Ertorcoment of Security
of powers conferrod L rmw ‘Section 13{12] read with Rises 9 of the Security Interest [Erforcement]
upun the berrswenrs, w'o! 2 e fuave been ndiated rv\(bh'm U w on dases specfed v\(
ncipted in C
The barewors having fasd to K.
underoed o S sessesiin o
1 ] 12 exreise of ther powers coegesnt

\ A Fencce Coroany Umied i the
e

e £c]  repoy the ctstandng et

o e

sice 'ttty G o ha ernes St w4 o
ged ezt n G (€] e

S(4 of the At wlhpmc

And Finance Cor

2,
14

K G Marg, New Dell 01

Website: www.pnbhiousing. com
Limited, H.
o Dedi- 110038

ipoPNB Housing
Serry ieret i

9ed Cficer
P

ESrumer 10130y 1 arsuet 8 e
3603 10 (0py the BTURL

i exereisa o pows corensd e sacken 1317 o]

theAct inrespectclsmadailadie ta odeem i secured asse’s

{Finsacal

PUBLIC NOTICE
Notice is hereby given that Share Certificate No. 95980 for 100
shares of Rs 10/{Rupees ten only) each bear t

|92|54!5-192l5515 of Eicher Motors Limited, having
ofice at 3rd floor, Select CityWalk.A-3 District City Centre Saket
New Delhi 110017 registered in the na Swapnitkumar Uttambhai
Patel and Atitkumar Uttambbal Patel hava been lost. Swapnilkumar
Uttambhai Patel and Ahlkun\m Uttambhai Patel bave

amo(sl of Sharcholder(s)
Swapnilkumar Uttambhai Patel

netice Linder Section 13(2) of S
issued L Borrower(s) | Guar.

hmb‘«w. and Enforcementof Sec

ke adessas by ragslered f0st. Hoveret e s v beon

Autrorsed 0% (8]
v
Name of the Branch & Dats of Dato of Amount as per
Borrower / Guarantor | Demand Notice | _demand notice.
BRANCH: GHAZIABAD @1 | 2312.201_|Rs

e e
Singh Gare o 0, 984 3 B, | Margd, sared atbe Guimabar Garden, NH-53, Ra Nagar Extonsion

A o | Ghaziabad, Ut Prasiesh, which s bounded s folows: Boudanes Esat
P Wiest Oter Pt N Opin, g Pascage. Tha P
s15. Prost Tyag
m of dapost of ¥

22024
P brorest
and other charges

o | Su mll‘umﬁ i vw |A“1'r‘1xj)«u u.»m
igh N N 223, & Braj | deeds farereatorol mortgage dated 29052018
ar Coiony, Mutadnagar, Ghaziatad, Uar Pradesh - 201268, Mob. No. 9211334630 Alsa at. M. Sumst Kumar S'o Subha
Singh, Gatw No, 93, 9844 A &i mm Do,w Dhulo. Dhuia, Maharashira - 424005, Mo, No- 5211334330
Asost Mr. Sumit Kumsr ) Rapagar Exin. Ma's'\aﬂ u vaoew
us:mr Yuma, . Mo 605, KOP

Ghazstad, Ut Pradesn - 2012 0 t
No. 53, 984 & 0, Mumbal- Agra Road, Siadiphata, Decpur, L\Inle DOt u‘awu
(A'c No.2210210130000013)

m«Gm
X, 'vo 7906007

npaRewwaarkr“w a guidel % demanced /e
3, vie letier dated - (’10:]12

gusunder ool

daobt).
To s60urt 1o culstanding under the above sari
propertesiassels

’hn amount due 12 the Bank as o 3101 2’.'23 Rs. ﬂ 57 MZD (\'Nnﬂﬂ Lakhs ’lity Mo thousand five huncred sixty six &
1l (he

%, you have, nter Ak, created securly interast i respect of the folke

inafter referred to as “secured

Facilty | Securlty

P 0

oparty Hno-131535

ia Near Mogi

q 543
nameol Pardeep Kataria

. Gurugram, Haryana n the

y C gon you 1 pay the amount of 1352
only) with hither tersstand chavp 0220232

tha cons 3t Ut payr

steen Lakhs bhy.two thousand fue hur
it in

red sixty-six & paise twerty
mxc:unﬁmuap-hn he

Date : 17/02/2023 Atitkumar Uttambhai Patel
aset by payn 1st] JLoan  [Name of BorrowerCo Borroman | Datect Oute of nmnpuan of the
e ssene s - = | Aot i Qemand | AmauntOutstanding | Poswssen | pry s
RESS OF BORROWER
N & LOAN ACCOUNT NUMBER I Y3z PROPERTY POSSESSED 5 3 Sl (Boond) [ 17-10.2022[ s 5| 10022023 UNIMONI FINANCIAL SERVICES LIMITED
1538|2¢ u 50 foe. {Spboiic 70: NG 12 & 13 Groand Floor, orh Block, Maripel Cente, Oickensen Read,
5% a fredess? g;’:ﬂifc":‘;:f::mms by o) Sanplors - 55004, C o USS1OKAISSSPLCDIEITS )
™ o1 ©1 [ o1 =] [ Shivam Estates (Co Borrowse) PUBLIC NOTICE
e ——— - 2.[003166639| Mr, Pradesp Batish - %
1| e, xnug;z:m;zmma g [ L[ e e ana s of e i om:” . Frdaep Bateh ((::mwm S| 1(35:’#}333 : This is to inform the Public that Auction of pledgsd Gald Omaments will be
LPANMALAL oo ok b5y §; ‘t‘r:::”‘l’:l“if i .‘;., ;l:,]",h;: "; =§ ) Possassian) conductzd by UNMONI RNANCIAL SERVICES LIMITED on 21.02.2023 at
s e T e @ i 425 ¢ : ga ey Poea O s o N 10:00 am 3t GROUND FLOOR, NO. G1.EMARAT FIRDAUS COMPLEX,
2. NEERU VARMA @ NEERU VERMA =0 i 2 e Bon TR T u”' L0 EXHBITION ROAD, PATNA - 800001, The Goid Ornaments to be auctioned
130~ F1L Swore Foor B Trd e, :-g I bois 1y _‘ g bln i Sl Tl e R R et o ‘(gmm beiong to Logn Accounts of our vanous Customsrs who Mave faled to pay their
. CHANDAN xumn PPANNA LAL VERMA lw« North - Pl i 8O Possessian)| S0 dues, Our natices of auction have bean duly issued to these borrowers. The
’*‘ ad ’;J S Foor & )“"ﬂ | Janakpurt FNEM’M:‘ niu’u"z: E Goid Ornaments to be auctioned belang to Overdue Loan Accounts of our
::s& AT: Crarcan Koy s Lo Ve 103314 Gt M O [ Gautar Bucha Nagar U “Nr ‘GJ\ i 5 b "';;"5';“ ch e,
Ao, Novdehi-110006 e 3 Loan Nos. GAYA(GYA) , 1927776, JHAMSHEDPUR (JHA) -
4. PARAS VES |Place: Dei, Dated : 10.02.2023  Authorized Officer, (s PNS Housing Financs L1c,) |
L0 ~ F-11, Secund Fioor & Ths Flone, Block = F, Grees 110015, e === i 1948650, 1969037. MADHUBANI (MBI) - 1847974, PATNA (PAA) -
1950500, 1951331. PHULWARI (PWI) - 1930095, 1694262, 1970294
Ac Ho. No. WNEBHOWMNIM 'l 2 . Y
2. | o Nc o oo g Eg E; 1915814, RANCHI (RAC) - 1969296. SITAMARHI (STI) - 1954286,
a 2 v Mol Rood, Delti| & 1934313, 1933106, 1953557, 1929932, 1933346, 1968804, BALLIA
e T |#gak ey | B3 punjab ',‘,,f‘f'g“'!f:';}z,ﬂ:‘c”, (BIA) - 1930301, 1969220, 1929533 BETTIAH (BTH) - 1930370,
3 HAN (Al AIR :onnmnnms - a
i | [ Frrse e come oo e, e .
gl\s“f!!’l""\‘ ;ﬁ;‘ 3 Plot No. 5, Sector-32, Institutional Area, Gurugram, Mail Id: cs8230@pnb.co.in 1915068, 1927915, 1965612, 1967554, GOPALGANJ (GDF)‘ 1930049,
S A, G prion, revoemaiees) 60 DAYS’ NOTICE TO BORROWER MIRGANJ (MRJ) - 1952262, 1952041, 1958700, 1970313,
1011 Gl 0.5 CICK GHONDA, GAMKI EXTENTION, NEWDELH1053 :0 Daisc10 022003 - 1969575, 1947651, 1332782, 1970647, 1929230.
% ” oad, Hear Kadgue Ching, Gurugram. 122001, Shri ? i P
S B SO onon e v sevoeus s e e i M T
Date : 17/02/2023 Place DELH1  Authorised Officer : Chy And Limited " 7 : 5 B .
i) NOTICEU'S 1 2002 | | 1966913, 1969332, 1969504
l:\nn,::r;m:m‘:(s m:g:afgm‘!vmyn Credit Facilities availed by Shri Shri Praceep Singh Katarla S/o Manghi Ram Kataria For more dedaits, please costact; Mr, Rajeev Ranjan singh - 9334663444
fouharo avaied te fofowing crostfaciives
"lU]]lVAn SMALLFINANCE BANK ~ SECOND FLOOR, GMTT BUILDING | | "¢y Ui Rate of TBalance ouistanding] _ rit red &1posts i onwitoutary o
D-7 SECTOR 3 NOIDA UP 201301 No. Interost |2 on (date ‘,”.p“, A "-;”Cﬁ;':v;z;
DEMAND NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION & RECONSTRUCTION OF FINANCIAL 01.102072) (Principat] " 373 sevey DBTBANKLTD
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 THROUGH PAPER PUBLICATION Hny @ lDBl BANK A-14, Near Metro Station Gate No. S,
ven frat the followireg busrower (s) have defautied n.h‘ repayment of princpal and pay: oo 3278 1045 {13.37213.200 15, 13,52,566.20 Lajpat Nuqu-ll New Dothi-110024
tiey obtened by hem from (e bank :nd-ﬂgbxulﬂ nave tmed Non Performing Asse’s mentionad ”m,\nzm The Dun o non-payment o iestaiment intsrest pl . %, 1he acoourts havo besn clacsfied as Non-Part Asselan 01.10.202: -
a rterest e :

adesigaed

of Secunity InterestAct, 2002 (54 0£2002) and in exercise of the pawers conferre
\mdcr Section 13(12) read with Rule 3 of Securily Interest (Enforcement) Rule:
issued 3 demand notice dated 09-12-2021 calling upon the Borrower Mi
lhr]llSm[hSlhnl (“Borrower"), Mrs. Pummy Sahni (*Co-Borrower™) an
M/s. SSG Infratech PYT LTD to repay the amount mentioned in the notice bein,
Rs5,90,73,238.50- (Rupees Five Crore Ninety Lakh Seventy Thre
Thousand Two Hundred Thirty Eight and Paisa Fifty Only) as on 0911
2022with further Interest and legal expenses therean within 60 days from th
dateofthe receipt of the said notice,

‘The Borrower / Co-Borrower having failed to repay die amaunt, natice is hereby
given 10 the Borrower / Co-Borower and the public in general that th)
has taken possession of the property deseribed herein below, i

this notice. n defaut, besides exercising other rights of the Bank der Law,

o
ntscestAct 2002 (herpinafio refrred 19.5 1
non-payment e secured estdy o

theevent

reasunds
Security Description
5/35. 8 bistaa txupura (Khewst No. 2954 Khata ro,

Exuitabia Morigage o Housa No- 1
,amy arMogiViala Ku
Your attentn is M

BRANCH: ALIGARH
anun Kulvw S
pRrasa b

AuthatPartdParcele! |
RES!G"TIXJ' r’f(\‘"l‘l of Kha
5.

Lean AIC

228921018

| k(‘hlw\ Nepasiog

Securtization and Reoanstruction of F
Act). Tho detals of the securod asset -'t—v‘):hl.(r—"n.ndh;.rtaam in

i3I0 Of cubi-secion (3) of saction 13 of e Actin respec of tma avadabls 10 you redeem

.Iwﬂa"'
sots and Enforcemet of

2 Knasra No 1421 jmeasuring 125 sq

exercise of powers conferred on him under Sub-Section (4) of Section 13 of Ad]
read with Rule K of the Secunity Interest (Enforcement) Rules. 2002 on this 16"day
of Februaryofthe year 2023,

The Borrawer /Co-Borrower in panicular and the public in gencral is hereby
cautioned not 10 deal with the peoperry and any dealings with the property will by
subject o the charge of IDBI Bank Limited for an amount of Rs. §,90,73,238.50/
(Rupees Fire Crore Ninety Lakh Seventy Three Thousand Two Hundre
Thirty Elght and Paisa Fifty Only)as on 09-11-2022with legal expenses an
interest thercon,

o st . aler receiotol s notie. Yansfet by way of sa

tonirestrant &
fbusi

18 381 A, 5 07 offer

Measurng side 25.5, Noch: Road 10 fas

e sala o

‘The borrower's aeation is invited to provisions of sub sectian (8) of section 13 o
1 i i "

All that part and parcel of the immovable property consisting of Villa No 4
Type K, ATS Green Village, Sector 93-A, Noida, Uttar Pradesh, Pin-201304

Date: 17.02.2023 Facy: Ghazadad § Aligarh Authorised Offsr

EDELWEISS ASSET RECONSTRUCTION COMPANY LTD.
CIN: US7100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098
E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE SECUREDASSETS UNDER THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH|
PROVISO TO RULE 8 (5) & %(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“RULES")
The financial faciibes of ~the Secured Credior have been assigned lo Edelweiss Asset Company Limited:

110 005.

POSSESSION NOTICE
Under Rule 8 (1)
VHEREAS the undorsgnod bes

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED,
Ch()ld. Corporate Office: 1st Floor, ‘Dare House', No.2, N.5.C. Bose Road, Chennai-600 001
# 15 Branch Office: 1st & 2nd Floor, Plot No. 6 Main Pusa Road, Karol Bagh, New Delhi -

the Ruthorsed Offices of 1475, Crolarancaiam Investnent And Fings
z ity Inerest AT, 2002 heremafier caliod the A and i cxcruse

indivitibl
side 18, South House o, M S Along with b ights o theland
Rarvesr Sin gh Chhana Road YraPrucotytr:"—ﬂ;\ . IKJACVAW'JR&’\FL’SﬂV" L3t non-compéanca, uthe o MrHar b y toge
hi ) 1 [t i A L deeds for ore 29 | rite fros <07
plosirc i S i e | o 13172 “Trispaten sissand o tpofdonso b ki ctor by O DR Cout a5 0 s iy Place: Nolda Authorised Officer]
p Sz pr m g ore DRT/Court. Date: 16.02.2023 IDBI Bank Limited|
g Nagar Colony, 5262 Oranipus Nigarh, Utar Pracesh-202 [ “Deista ficappleable FFICER
The. ower(s)g 3pay e [ l.nr'vnhac.-uf ublicstion of For
s e fading whch v steps A e Lok after e ex ol €0 cars of e dateof i 0 of e Secusezal
and Reconsinuchion o F 25 and E ety et A 202 Ktocret £ borower) Gomankos) a1 COURT-VI
i y whatsoever, without owr CAA-13/ND/2023
Trsisw et b ; yother bwinforc

e Conpany mted under the

9 <tion 13(12)

Jtorep cunt

The Bormomers nevii {adad 1o ey 1 roun. it s herey g e Sarowers 1 sty

acting in ifs capacity as buslee of various Trusts mantioned dlearly in column provided. Pursuant to the said assignment, EARC
stepped into the shoes of the Assigrar and exercises is fghts s the securod creditor, That EARC, inits eapacily as secured crod-
itor, had tahen possession of the bekow mentioned immovable secured assels under 13(4) of SARFAESI Act and Rules there under,

wexdersigned has taken posesson of the priperbes morigaged widh the Compuny Sescried it
i {F

there ueder

ouwml.w:m,.me.mmwuq

icdar 4 the Pubiac 10 general RSt the
= 2] bercn 2k espa

4

[D]m»"’nmxmd'cmcur‘e&

C.A.(CAA)/36(MB)/2022
Times Digital Limited Patltioner Company 1/Transfcror Campany 4|
Times Journal India Limited ... Petitioner Company 2/Teansferor Company 3
Vinabella Medla & .. Petitioner Company 3/Transieror Company ¢
Entertainment Private Limited
NOTICE FOR FINAL HEARING OF PETITION

TAKE NOTICE that, a Company Petition filed jointly by the abavq
mentioned Petitioner Companies under Sections 230 to 232 of thy

Companies Act, 2013 for sanctioning Scheme of Amalgamation amongs
Mind Games Shows Private Limited and Ananta Properties Privatd
Limited and Amrita Estates Private Limited and Times Digital Limited
and Times Journal India Limited and Vinabells Media & Entertainmeng
Private Limited with Bennett Coleman And Company Limited and thei

respective sharcholders (“Scheme™), was approved and admitted by th

National Company Law Tribunal, New Delhi (‘NCLT") comprising of

Nolico of 15 days Is hareby glven o the Bomowers In Serial No: 1 and 2 and Nolica of 30 days In Serla No: 3 and ta the putli| | Columa . ¢ iy
i generaland in partcular t the Borower and Guaranor (s)hal e below doscribed immavabl secured assels morgaged i favor| | U vton ) e Socurtsatin wut, toe boror tade Shit :“‘sﬁ\’:“ cleakat Bahbas :?r")"ng"&holﬁ Membet 0 snd dh'é’;"?‘i‘r:"
of tha Secured Creditor, the physical possession of which has been taken by the Authorized Officer (AD) of Secured Creditor, wil be RSy e e Opae Petition is fixed for final hearirg 6n 23rd March 2023, P
sold on "As is where is”, "As is whalis”, and "Whatever there is* basis, for recovery of the amounts mentioned herein below dug to EARC| SL|  NAME AND ADDRESS 52w DETAILS OF 3 cHilon Wied for e hearingan 2 M 2023
together with further inlerest and other expenses/costs Lhereon deducted for any money received by EARC from Bomower and nO| & LOAN ACCOUNT NUMBER w2 PROPERTY POSSESSED g -én)ﬂﬂf J;"("}“ 0'*‘ "\I:iklnsdkl’r;st;l-\_uon(!). Ir:1 relation \T lhet ;laid
Guarantor, The Reserve Price and the Eamesq Moﬂey Dem. aro mentioned bekow for each property. H ompany Petition should send to the Petitioner’s advocate, notice of thei
PUTFoR A cm, 3 352 g 3 intention signed by them or their advocate, within 2 weeks of publication|
Wame Of Borrowe: T Raserve D&% and] Type of — of this notice. The grounds of representation(s), in the form of an Affidavit
| No And Loan| "/ Co-Borrowar ,‘;’,':"‘: Sraneh Account | Qutstanding Dur rice (n | Depost (MD] Timo of [Possess| |2 L L 1o A shall be furnished along with such notice.
Code No. | Guarantor Normt L FSE G s O 13207 RS inNR | Auction| lon 1. [ imnuene o, XoneDHEOOO01268202) |y | 5 At Tt Preca And P e iovets| g | | A copy of the Company Petition along with all the exhibits will b
Indu Singh | TSRS 06032023 At: H Mo m Bagh ph.“,_m Kirons Mand, N 53 Bearing  Plot No.14] Admesuring 284.274) sa furnished by the Petitioner’s advocate having his office at A-62, Ground
Loan (Bomower) | FmaNciAL | 'CIC1 BANKLTD, T T T AT Gharat ftar Pracesh - a 3 M 2 {Samus Skuted In The Layout Pian Off d Floor, Defense Calony, New Delhi - 110 024, 10 any person requiring the
1| AccountNo. | pponguith 3 - Physial om0t e Ao o n»cr..,,-m 0 = & |Monatan Baag o & same on payment of the prescribed fees for the ssme.
SERVICES | NARIMAN POINT, | 28,15,988.33F | 13,0000+ 1,30,000- " paym¢ X
74810 K‘n“h’::' pr 130PH Timbes, 155 Bagh Brotor g ,-52 1\ District Grasihed, Utar Procisty, Which | & 8 Dated this 17th February 2023
p . (‘HD!'I 2 SUDNIR KUS :.unxs«tkcor » & |1s Bounded As Under :- East .- Gall No.12 Fout
ASSIGNOR') iy o Femsmcon # |Wide, West i~ House Of Anand Prakash And| sdi-
DETAILS OF (OPERTY: i That Piece And Parcel Of Praparty I Residental ‘Ui Flal NO-2On 2nd Floor With Roo Right| 2'ta 5 Atz H.No 141, Bagh Bratiyari, Kirana Prem Prakash, i+ Vouse Of Krishan H. Sethi
(ComansingOn Pl Beartg NN K1 Jmmd AT.;: 490 50 PO 444 59 Yo Or 3150 S0 s Aeng T Whadr Pk Hondi, Ghiaziabad, Uttar Pradesn ~ 201001 urn, Scuth : Property Of Scdhie Kurmar Advocates for Petltioner Companics|
it sam Tehsi 2
By: Road 36 FUWide, On The West By: Plot No. 329, O The North By: Phot No. 331, On The South By: Plot No. 333, 2. |tean A7c tio. No. XOMEEDLOD0O1649322 a8 N [Proserty NoSta, BiockUA, Municipal
" |And HEd 20ET00000001957) g8 T2 Hecschd ’ ’ ol -1
Loan Account ™ ieanish Shama [ EARG-TRUST 1. ANIL KUMAR G & | 5 |comonton o556, aen meanrig 1667 83 smATON roR :xrn:ssmormvtm‘_n FoR
a0 N | LAY 1. 54 AU SAWANAR NAGAR, NEW | N | & 3 [Sqyds. Stwated m Layout gon of Nstrr| & B s
1937150419 | Pt S Housing | ICICI BANK LTD, 3 3 € | ora DELHI-110007 & |8 & B [ovban. Schumeno.t, b presonty knawen EE OPERATIG M ""‘”‘.?f.}'ﬂf,"‘ ELEGTRIG METERS
1 usstraqs | SPymabMEInder|  France | NaRiMAN POINT] 145,40 780,70/ 110000001 100000k | 7 Physicall ;@'}fm AL AND SONE 7 Mol g g {257 awarar tagar et i s bounciedas| 2 (ot Rogulation 331) of the vy oy B
(coB ) Limitsd | (0040s120290) s N tox?, et G g [under:-East- POt No.5B West- Pt sch cn? e
0S4 | Yougtwari Shama|  (LATY 230PM Also At: Ansrit Ll And sw. L8457, m, Dug 0 Hiorth ~ 20 1. wids 100 ard gariden. South
HidTHO (GNNM “Asignor’) B ks Gani, Jamahr Nagar, N 15 wide puble rad S0 TG0 508
PERTY: Delalk OF Al Thal Pieca And Parcel Of Ora Residental Free Fod BUIl Up FI| , NNEET GOEL - EANCAAHCEAS:
e o0 55752, On 20d e W1 Roof Right, Super Area 20.00 Sq. M, Beag Part Of Free Hald Property No.0-35, Sector-12, THA FNO-SHA UA, Janabir Negar,fiew Delbi 116007 2[Ry ot Tegieeres oo Y0, 2. 2nd Flods, Uil Aoarimerss
Residential Colony Chander Nagar, Tehsl And Disinct Ghaztabad, UP Wit Tha Propartionate Undivided, Incisitle And I his Of Freel 4.YASU GOEL b0D17.
g Land Undoreat. Eounded iy O The Exe By Roa 100 L Wide, On The Wost By lt . 35, O The ot : Road 120FLWide HIN- S4-A-UA, damatiar Nogar Near Matka Gany Cronk, New D11 T T
On The South By: Plot No. 37-A & 37", S5.LATE GEETA GOEL THROUGH ITS LEGAL HEIR (DETAILS UNKOWN) =
WS Vpn tor | EARCTRUST: NNO- 54-A-UA, JAWANAR NAGAR, NEW DELHI-110007 ]
Private Linited
ACCWN\' (Borrower) Emh- (It ANKLTD; T 3 € (anen. al 3. [Lwa Azt No. XOHEELDOD0O1647166 8 R [Pt No.2, admeasaing 145 sa. yas. stuated| g | |
Loeraig | Alongulh dyot {Hous Firance | NARIMAN POINT, 3036490071 | 27500000 275001 AT Py 2nd XOHEDEF00002552064) g § 8 i the tevout plan of resental cwony borh g§
000008440 mc'.l:amm ”y"“i’.in&fl'r')‘ foostmatzTTa) | H No 6 G No 3 Boueh Vinar Vijay Nagar , 5 -.'E Hsdbast vitiage Avarpur, Beliremops | & T [Guanity v Py
(Co-Borrower) Graritad - 201003 B & 3 Ipegans Lons, Terst & Dutrct Grazabed, q-E Broducts) serdces $oid 1 fast
DEYAILS OF PROPERTY: Al That Piece And Parcel OI The Morgaged Property/ Buill Up Eniire 151 & 2nd Floot Withou'| 2.A ~ _-'E Uttar P e a2 tmancial year
Roofighis, Part Of Freehald Plot No. 4, Land Area Measuring25.90 Sq Mus And 2nd Floor 25.90 Sq Mrs Total Area 51.8 Sq Mbs. Siuated Al 1 NO G Bauddhs Bihar Visay Magar, Ghozisbad a gl ! i 3 = T s
Boc, Sl L Poce 5, Secoc R Do, 1006 Vil T Popace Feeod Rehis O Th Land ndeath Win AL | | e & & g |- Procety of Dga 1{"' b [ L {fumery empyecy “"M,:’;"
|And Fixhures,Along With Common Rights Of Ingress Anf Engress, Comman Passage.Comman Star Cas , And All Oer Faciilles , Privieges v, Froperty, North- Road 201, Soutty: Property of . L
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